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(b) and (c) These deficiencies and certain other management problems have been noticed in var ious areas. However, no specific survey for this purpo e only has been con ducted .  
(d) Integrated nutrient management system through balanced uti l isation of chemical ferti lisers, organ ic manures and bio-f erti l isers including Rhizobium and Blue Green Algae etc. , i s  b ing recommended to ave the o i l  fert i l i ty .  
Progress of Operation Flood in States 8452. SHR I  LAKSH MAN MALLICK : Wi l l  the Minister of AGRICULTURE be pleased to state 

(a) whether Central Government have deputed i ts  agency (machinery) to note in each State the progress made under 'Opera­tion lood programme d ur ing the la t two years ; 
(b) if so, whether i t  has been not i ced that some States ha e not u t i l i  cd the amoun t of money granted to them ; and 
(c) if so, the names of such States wh ich d id  not spend the ful l  amount or ha, . shown th ir inabi l i ty  i n  this regard ? 
THE MIN IST R Or STATE l N  TH MlNJSTRY O · AG R I CULTUR (SH R I  YOGENDRA M AKWANA) : (a)  to («.:) The information i being c llcc tcd and w i ll be la id on th� Tabk of the Hou e. 
Research and Deve lopment in Oihieeds 8453 . . SHRI LAKSH MAN MALLICK : Will the M i n ister f AGRlCULTURE be pleased to state 
(a) whether Governmc:nt arc satisfieJ with the research made by the Research and  Development in the field of  o i lseeds ; and 
(bJ if so, the deta ils of all the new varieties identified and released w ith claims of proeiJuctivity for the last three years ? THE M INISTER OF STATE IN THE MINISTRY OF AGRJCUL TURE (SHRI YOGENDRA MAKWANA): (a) and (bJ YC:ls, Sir. The details of new varieties of oilseed crops identifiedjreleased dur iog t be last 3 years with average yield potentials are given in the s tatement attached. 

pleased to state 
(a) whether Governmen t are aw.are that the Adivasi area in the country is very backward i n  regard to irrigation facil ity and t hey have to  depend only on ra in -

_(b) i f  so ,  what special steps are being taken to provide m inor irriga t ion projects m those areas;  
(c) the ddails of m inor i rr igat ion system that 1s being provided; and 
(d)  whether a Ceoira l  team bas visi ted t11e Adivas i  areas of the country to s t udy the poss ibi l i ty of prov id ing minor i rr igation facil i ti�s to adivas i areas; i f  so, what are the find ings and the steps t aken so far ? 

THE MINISTER OF STAT OF THE M J N I  TRY OF JRR IGA1 1 N ( SHIU RAM N l WAS M l RDHA)  : (a )  to (c) Th · level of irr igation i n  tr ibal a rea� is generally low as · comp .. red to the nat l  oal a'verage .  In order to increase the irr igat ion faci l 1 1 ies in these a reas , the var iou S ta le  Governments are taking up su1 face v. atcr storage, d iv rs1on and liit i rr igat i n . ch me�. wherever feasible fron 1 tccJm 1ca l and l tonom ical cons idera­t ions. 1 he State Go .. crnm nt ha '«! also been ad,  ised t o  draw up Ma  ll:r  Pl ns  for the tr i bal a reas su that dcvc lopmcnl pr cc s i a c:ckrated . Fo l h.>w ing  · tl p are  be ing t ak  n for the t r i ba l  ar1.:as : -
l . r iba l · ub- p la 1s c0 1 1  l p l  l as been cvol\'cJ by tbe States and sp cific allocation are made by them f1.;r Sub-Plan ar  a under their M inor J rr igat ion Programme. 
2. Subs id ies a 1e  mau, available t o  tr i bal farmers at a h igh1.. r f'  Le f 50/0 for ind ivi­d ual and co1-umuui ty M inor Irr igation sche­mes under the C 111ra l ly Sponsored Sche­mes of assist i ng smal l  and marginal farmers . The subsidy is availabl for construct ion of dugw J l s ,  dug-cum-bore wells, shalluw tube­wc1 ls and purchase of  pumpset s etc. Some Sta te Oovcrnmcnls hkc Bi he.r, GilJarat, M. P . • Tr ipura and W est Benga l pruvide h igher rates of subsidy to 1 nbal farm rs over and above t c subs idy availabl under Integrated Rural Development Programme. 

Mtoor Irrigation Projects i n  Adiv1&si Ar s 
8454. SHRI AMAR S INH RATHAWA: Will the Minister of IRRIGATION be 

(d) Nu _such Cent ral t eam for M inor Irrigation has been sen t  by this Mia i  try to Adivasi areas. However, the Parl iamentary Committee on the Welfare of S�hedulcd 
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Castes and Seheduled Tri bes reviewed the working of tr ibal development i n  Madhya Pradesh during 1982-83 and recommended that a Master Plan for M inor i rrigat ion should be pre;ared and they should be given prior i ty over major and medium irrigat ion projects. 
Percenta fle Or Irrigation land Tn Gujarat, Oris s, Bihar And M ,dbyn Pradelih 

8455. SHRI AMAR SINH RATHAWA: Will the Min ister of IRRIGATION be pleac;ed to  state 
(n) the percentage of irr igated land i n  Gujarat ,  Or issa , B ihar and  M adhya Pradesh i n  1973 and in 1 984 which are the moc;t  backward in regard to i rr igat ion ;  
(b)  whether Government propose to al lot special funds to these States for raising th'! percen t lgi; of i r r igated lanJ. by 1 985 and particularly in  Ad ivasi belt; and 
(c) i f  so, the detai ls  thereof ? 

THE MINISTER OF STATE OF THE MINISTRY OF IRRIGATION (SHRI RAM NlW ..\S MIRDHA) : (a) Informat ion rela­t i ng to 1972-73 ,  1 973-74, and 1 980·8 1 the latest year· for which informat ion is available i� given i n  Statement-enclosed . 
(h) and (c) Irr igation i s  a State Subject a nd irr igat i on schemes are funded by the State Governments themselves w i thin the framework of the ir overa l l development plan. Central assistance i s  provided in the form of block-loa.nc; and block-grants and is not 

t ied to any project or sector of deve lopmen t .  The respect ive State Governments a] lot separate out lays i n  their Annual Plan for development of Tr i hal a reas, under Triba l Sub·Plan. 
Specia l  Cen tral assista nce i s  also provi ­ded for Minor Irr igation alongwith other sectors under Tribal Sub-Plan and special Component Plan.  

STATE MENT 
State/Year (July-June) 

Gujarat 1 972-73 1973-74 
1980-81 
Orissa 1 972-73 1973-74 
1 980-81  
Bih'ar 1 972-73 1973�4 1 980-8 1 
Madhya Pradesh 1972-73 1 973-74 
1980- 8 1  1 98 1-82 

Gross Gross I rriga- Cropped ted Area area 

1 521 1 0259 
1 59 L  1 0492 
2334 1 0695 

1 260 6936 
1 1 88 7285 
1 75 1  (P) 8746 
2788 1 0383 2797 1 0767 3632 1 1 1 48 
1 762 20742 1733 21 2 1 2  

2453 21402 

251 1 21 756 

Percentage of gross i rr igated area to 
gro�s 
cropped area 
1 4 . 8  1 5 .2  
2 1 .8 
1 8 .?. 16 . 3  
19 .6  . 

25.9 26.0 
::n .6 

8 . 5  
8 .2 . 1 1 .5  1 1 . 5 

(P)-Provisi onaJ. 

et et l rr iga· area ted shown a rea 

1 34 1  9602 
1 402 9760 

2003 9576 
9 1 7  5622 874 5973 19 1 5 (P) 6 1 30 

2278 8053 2320 8373 2953 83 1 5  
1 689 1 8947 1 945 1 8559 

4332 1 8702 2421 1 884 1 

(Thousand  Hectares) 
Percen tage or net irrigated area to net 
area shown 

1 4.0  14 .4 
20.9 
16. 3  14 .7 
1 9.8  
28 .3  27 .7  
35 .5 

8.2 
8.9 12 .5  12 .8  

" 

... 
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8456· �') lf11 ffflTff qHUl'Trf : cflfT 
9;i'f ti i:t�r zr� ;ra-r;r tfiT 'liq-r cfitit ft : 

(cn ) fqgf-(" qt=q cr�r � �1-urr rrt1) <iiT 
��@ff ir fi:fia.:rr tfrf�cfi �far �f � ;  

(lei' )  cfl:fT �'"{�'"{ � tr�T ar1� lEf:;�n:1 
� Gflt it ciiT°{ tri�ur f etilH g ill� lff� �; , 
a) tftf el'U'f lticif fifilfJ �T ; 81)'"{ 

(Tr )  cflfT ijfrf"�,�T it cft)f 1f� rf�T � 
t, trf� w m �� Fcna-.=ir �1tr g� � ar'h: 
'S:{1� if21T cfil'"{OT � ? 

!if� 1'c0�� q 'tT'1tf ;i�) ( �) tttif� 
�.-r;n ) : (ili)  � {if ) arf{cf� �r�r� 
�� � lfUI"rfT f=qqt:filf a:fT'i:'f I'"{  q-, cf.T �mr 

·� I fq-�') frrfO'frfT 1 982 � furi:; frf�Tf'"{<:f 
cfi"T irt �') ar�· at�cti "{T�) � �� 9:u cfi� 
fi3flll � tF�� B'.=Jt:t � �� "{J '7l:fT � �ql"Ttff ifcfi 
-zct arrzr <ITT.� vrr ff �fl" 'J:'"{T .:r�r f cfi1.11 � , 
· 1972 o'fT 1 9 7 7  � ij'tfe1'a tf�'e(� �ifURTaiT� 
Gl1' �� � � 3fft.ff'"{ er� rr� cra-r �ctr 
! fen 1 9 72 tf'H 1977 * it� ��) ifi"t 
«�T 3. 48  �fcroa qfNcfi ��,r� C::"{ � 
�') \ifiilf� 11�1 ifi"T �1.JT o. �2 �fer� 
qff'fcfi � '{� � �lf � I �'f if; � � 
;f�T q irT�T fif'U<fc � � a«r: cliHUf cfiT 
3T�lFf rf�T fen� lflfT I 

IRDP In Kalabandi District Of Orissa 
8457. SHRI RASA BEHAR! BEHERA : Will the Minister of RURAL DEVELOP­MENT be pleased to state 
(a) whether it is a fact that Integra­ted Rural Development Programme has not adequately succeeded in Kalahandi district of Orissa due to lack of proper coordination between the nalionalised banks and various departments of State Govern­ment, non-relea c of sufficient amount of loans by the banks to the beneficiaries, utilisation of subsidy amounts as depo its for a long t ime instead of transfersina them direct to the credit of beneficiaries and non 

provision of sanctioned units to the bencfici-i ln time; 

' 
(b) i f  so, whether Government have taken any remed ial measures; and · 
(c) if so, the details thereof ? 
THE MINISTER OF STA TE OF THE MTNJSTRY OF RURAL DEVELOPMENT (SHRl HARINATHA MISRA) � (a) to  (c ) According to the report received from the State Government ,  during the init ial years> the implemen tation of the Jntegreted Rural Development Programme was, to some extent ,  adversely affected in Kalahandi d is­tr ict due to certain operational constrain ts, including some related to the funct ioning of the commercial banks . The State Govern­ment had taken step to improve coordina­t ion at the d istrict and the block levels  and had also appoin ted a Committee consisting of field officers to ver ify the actual state of affairs .  Specific cases of default by the bank functionaries are being taken up w ith the concerned authorities . 
The performance in the IRDP in the d istrict has since materially improved from 50% in 1 980·81 to 1 01 % in 1 983 -84. 

�;ft� q �'hft�T �, �·�lfT ·�,;% $ 
f�� �t ifi" f;f�f attl cfi"T 3li!�ffi1' 

84 58, gr) �'f "f";J It')" eflfT fi=l1:rT1JJ oTT{ a{Tcfl« 1f!ifT � 
�T cfi�� fcfi : 

('11 ) �r ir�.:rml.: f.i'fl�r i:r��irr'{ it 
��T�llT J�T'qT��T q;) «�1.JT a:;;rif ai\,: ll�GT 
��T�lfT/qTfqJ�lfT it �'fir( �� � �l� '3�ir 
�za:,� (1'1fl� iti' f�Q; olij'Utl cfi\� �� �-, 

(let ) lff� �t, at a� [TU �e- ij�q 
it cflfT cfif �qT@ � 11''{ � ;  afT'"{ 

(tr) cfijt ql.: �l�n1.;zrr �r «€lfT cipcif cfifi 
��T cf,- iifT?.l1TT ? 

... liif f "l'�ltl it f i{qf"ot at'l� 3ff T« 
lt�l� ij (f�l �ff�t� 'fillt f�"trlif it �q 
q;!if) ( �r i�f�lf>ni. il )  : ( � )  � ( ir) f�i:irT 
f cf cfiHT 'SfTf '-T� ;\' �f:qa- f.-nn & f co ��T­
� /�'Ff r�lil 2fiT mti•u �r;t ifi f�� ;r�.:r­
� lfi'ffl);ff iti f .=rarrf«rr1 � �ffi � ir it� 
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3r�it� srrco �o: sra-rrr ;r@ �rff � , r��r 
fqifi'Hf srrf�\01' ;TH ci� Jr,;trrT cfi'T t., zrf�cr  
� � ;qq:;r{ cfiT �T "{�T g I Gfq �'lll f.flttf 
�cfT� cfil' +r�+=l«f ,��;, �r 9 t f fqi:fip:r, 
SITCcT �ffi" � � '!l:i(f r.T � fifZTT ;jfffil 
� I  

Progre s In Coast ruction \Vork Under • F. I !l S·1 v it11 V ihar 
459. SHRl  KRISHNA CHAN DRA PAN DEY : Wi l l  the M i u i �tcr of WORKS AN D HOUS ING be p ica t.:cl 1 0  t ate : 

(a) the n umber of  colon ie. being cons­tructed under Se l f-Financ ing Schemes i n  1 983-84 and 1 984-85; 
(b) the progress mauc so far in regard to Savita Vihar being construct ed under Self Financing Scheme ; and 
(c) whether the constr uct ion work of th is colony has s i nce sta r ted and i f  so , t he t ime by wh ich i ts cons truc t i l  n w i l l  be comp­leted and the de ta i l s  i n  t hi •, rcga r<l '! 
THE DEPUTY M l N JST R lN THE DEPARTMENT OF SPORTS , I THE MlN ISTRY OF WORKS A N D  HOUS iNG AN D IN THE DEPART M ENT OF PA R­LIAMENTARY A FAI RS (SH RI MALJ KA RJUN : ( a) Houses m 27 olon ies a re bc: i 1 1 g coastructe d under ' I I -F i  n;:inc in  g Scheme. 
(b) a.nd (c) Progress made u far in  this construction of  FS Houses at  Sav i ta Vihar is i1 s fol lows :-
Road work i s  already in progres<; . Wa ter :supply scheme has s i nce been appr \- 1:U by MCD and the work of Ranney wel l  and  under ground storage reservoir I i s  being taken up,  Both sewerage and storm water drainage schemes ha c al ready been submit­ted to M CD for appro\ a l .  Work w i l l  be taken up on receiv i ng approval . 
Tenders for undcr:rcamed pile founda­t ion as wel l  as building work in pocket A,B, &: C of Savi ta Y ihar Coluny have already been received and are being proce scd . 
D�velopmcnt & hou ing wo1 k are l i kely to be completed within 21 year subject to. availability of adequat� buildin materials. 

UtlJisntion or Grants Given For Cona­truction or Field Channels 
8460. SHRI K. PRADHANI : Will the M in ister e,f IRRIGATION be pleased to state: 
(a) whether some State Governments have not been able to util ise even SO pee cen t  of the Centra l Gral}ts given for acbic,-, v ing the target of construction of field channels dur ing 1 983-84; 
( b) i f  s • th names of these St ates, the " mour.t f gni nt gi \ en by the Central Govern­ment .i nd t he .fie ld  chnnnels target set down for each State; 
(�) whether any plan has been drawn up for the construction of field channel du r i ng the current year i n  view of the need to bridge the gap between i rr igation poten­t ia l  and actual u t i l i  at ion ;  i f  so, the broad deta i ls thereof; and 
(d) the as istance l ikely to be g iven by t he G..:n t ral  Government for this project ? 
THE MIN ISTER OF STATE OF THE  M I NISTRY OF I RRIGATION (SHRI RAM N IW \ M I RDII A) : ( a) to (d) The O.:ntral sba rt: for grant  and loans has been released for 1 983-84 on the bas i s  of antici­pated physica l  achi vemcnts. The actual ut i l i sat ion is known only at the t ime of releases made in the next year i .  e, 1 984-85. The Central ly Spon ored CAD Programme provide!- that so · · of the cost of construc­ti in of fk ld  chanm. s w i l l  not b recovered from the fo rmers and this cost wi l l  be shared on a roaching basi between thet State and the Cen lra l Govcrnmct. The rema ining 50 1% f the co t of ccmst ruction of field channels is to be shared equa l ly between the Centre and the State as loan. This scheme conti­nues to be in force for the current year and an outlay of Rs. 82 crores has been provi­ded in the Centra I sector for the purpose. Jbuggi-Jbonparis In Delhi 
846 1 . DR.  VASANT KU MAR PANDIT : Wi l l  the M inister of WORKS AND HOU­SING be pkased to state : 
(a) the total number of id ntified Jhug&i/ Jhonparis i o  the city of Delhi/New Delhi a on 3 1 st December, 1 983 and the area-wise distribut.ioq thereof; 
(b ) the est imated figure of unidentified or unauthori e.d Jhuggi/Jbonpari in Delhi/ New Delhi; 
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(c) tbe estimated popu\ation s\ay ing in 
(a) and (b) above; 

(d) the steps  G overnmen t have taken t? 
rehabi litate such popu\at ion nearabout the ir  
present locatio n  or place or work ; 

(e) whelh ·r G overnmen t hav� dr:.1wn u r  
any plans for housi ng  t h t.:  Jhugg1 Jbon pari!-. ;  
a nd 

(f) what plans have drawn t pn v i lk 
water , l ight and saniw ry facil i 1 ics t J huggi / 
Jhonpari  d wellers t i l l  t hey arc fi n ally reha­
bilitated ? 

THE DEPUTY MIN I STER I N  T H E  
DEPART M ENT O S PORT , l N  THE 
M INI STRY OF WORKS AND HOUSING 
AND lN THE DEPA RT MENT OF PAR� 
LIAMENTA RY AFFA I RS (SHRJ MALLl K­
ARJUN) : (a)  to (c) The D O A  has repor­
ted that no survey of  the Type ha been 
carried out. 

(d )  to (f) A bout :! l akh fam i l ies of 
Jhuggh/Jho npari dwel lers have rdready been 
resettled under the Jhuggi  J hompry Schemes. 
Another scheme ha bcensanct io ncd by the 
G overn ment f r pro" i � ion of reset t lemen t 
f�c i l i t ie to 25000 fami l ie of Jhuggi Jhom­
pari dw l lcrs \eft in re· i d uary areas of Delhi  
in  March , 1977  un der th�  J huggi Jhorn pari 
Removal schem . As regards the squatter 
famil ies for the per i o  I after March , 1 977  i t  
has been d ci ded to r ._::;et t \c them under the 
i tes and Serv ices' progru mme H U D CO. 

urvey Of Potential Of R iver Parvati  

462. DR . VA ANT K U M A R  PAND IT: 
Wi l l  the M i n i st r of l R R l  AT ION be 
pleased I o  tat e : 

(a) whether G overn ment have ever as e -
sed , surveyed or planned the potential  of 
river Par ati, flowing througb several d is­
tricts of Madhya Prade. h l i ke V id i  ha , G una, 
Rajgarh , S ishore, etc . �  

(b) if o, when and wit h what result · ' 
and 

(c) whether any maj or or med ium irriga­
tion scheme i po s i b le on th is  r iver to 
develop t he above back ward d i  trict 
of M.P. ? 

Irrigation bein a State subject, 
i t  is for the G overnment of Mad hya 
Pradesh to take appropriate action for 
assessment and harae sing the water 
resources of Parvati River. However accor­
ding to rough estimate ava ilable with .the 
Centre the annual wa ter avai·ln bil ity of Par­
vat i R iver, which i s  a tr ibubry of Chambal 
r i i,. er, at 75 % dependa bi l i t y  i . about 3 . 5  
mill ion �cre fect . A a t  present about  0 .4 
mil l ion acre feet is dng ut i l i sed by M adhya 
Pra desh for i rr iga t i  m and other uses. The 
Governmt: at o f  Madhya Pradt! h has not 
. ubmi t t  d to Cen tre any major or med ium 
S heme on r i ver Parvati .  

Assistance From Britain To Finance 
l lousin'g Scheme In India 

463 . S H RI B HEEK HAB HAl : Wi l l  the 
Min ister of WOR K ' A N D  HO U S IN G  be 
p lesed to state 

(a) whether i t  I a fact that there 
war.; an exchange o' let ters between 
British and l ndi  n Governments on 1 9  
March 1 984 for prov id ing  a sum of Rs. 37 
crores to fi nance housi ng schemes in  lnd ia 
for shelter of I ,90,000 poor fami l ies through 
H U DC'O 

( b) i f  so, the total number of fami l ie 
proposed to be c.>vcred i n  Bauswa rn; and 

( c) the guidel ine .issued by Bri t i sh and 
lnd ian  Government in th i s  regard ? 

TH E DEPUTY MI N I STER J N  THE DE­
PARTMENT OF SPORTS, I N  THE MJN I ­
ST RY O F  WORKS AN D HOUSING AN D 
I N  THE D PARTMENT OF PAR LIA­
MEN TA R Y  A FFA IRS (S H RI M ALLJ K A­
A R UJAN) : (a) a nd (b) Let ters exchanged 
between G overnments of Ind ia  and U K  
prov ide for a l locat i on o f  a sum not exceeding 
£ 24.0 1 2  mil J ion for financ ing HU DCO Project 
J l ,  This  projecl covers 1 26 schemes pread 
over 1 5  States and wi l l  help in constr uct ion 
of 33 265 hou e in urban areas and 1 22 858 
houses in rural areas and developmen't of 
308� s i tes a nd service plot s/squatter upgra­
dat 1on programme al l  over the country for 
EWS families. N o  scheme has been sanct ion­
en under the projtct for Ba nswara . 

THE MINISTER OF THE MI N I STR Y 
(:)F IRRIG AT lON ( S HRl  RAM l WAS 
M IRJ1HA) : ST ATE OF (a) to (c) 

(c� Experrdi ture i 11curred by HU OCO . n 
�nancmg the schemes i ncluded in  the P ro I 
Ject would be po. ed by H UDCO to the 
G ovt. of UK through the dovt. of India 
for �e-im bursement and the re- im bursemens 
recewed would be passed on t o  H U DCO as 
loan under the standard Government termr 
of lending. This project would cover sallc-· 
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mes and demonstration projects for EWS famiHe�, the u nit  cost being a maximum of Rs. 1 2000 per house with an appropriate 
J O WCI lim i t  for s i tes and . Services schemes. 
l t  would also cover schemes wh ich include an agreed basic provis ion of water and sanita tion . 

Annual Inspection Of DDA'S Divisions 
8464. SHRI BHEEKHABHAI : Wilt the Min ister of WORKS AND HOUSING be pleased to state : 
(a) whether there are 86 Divisions in Delh i De\1eJopment Authority and  4 i nspec­tion part ies are conducting the in ternal  i npse­ction; 
l b) wh\;ther a n  i nspection party on  an average takes 21 work ing days for annual i nspection of one D ivis ion ; 
(c) whether it is a lso a fact that  with the present st rength of 4 inspectton part ies only 4 Dh, i · i ons can be inspected dur ing a year; and 

(d) i f s , tep3 t aken to en urc that a l l  the 86  D ivision are in  pccted  in  a year ? 
THE DEP U TY M I N JST R I N  1 H E  DEPARTMENT OF SPORTS,  J N  TH MIN ISTRY OF WORK AND HOUS I N ( 1 AN D I N  TH  DEPA RTM NT OF I A R­LIA MENTARY AFrA I RS (S H R I  MALL I K ­ARJ UN) : (a) The D OA h vc i n formed that there are 85 Works Divis ions in posi t ion in DOA as on date anu th r�e i nspect ion parties arc conducting the i n ternal i nspec­t ion of vari ous d ivisions/ uni t s .  
( b) An inspect ion pa 1 lY in D UA 1s allowed 14 working days on an avcrag<', for tht: i n:,p�tion of one div is ion cov r i ng th1,; accounts of one year. 
(c) Accord ing to ODA , the three i ns­pect ion part ies can complete the aud i t  of 57 divisions i n  a year. 
(u) The internal Inspect ion Cel l of O OA is being strengtl)ened to achieve the objcc-, ' t ive. 

Provis(ons pr prinkin_g Water Fac}J i l ies 
1 

' · In Orh 
) 

8466. SHRI BRAJAMOHAN MOHAN­TY : W ill the M inister of WORKS AND HOUSING, be pleased to s \e ; 

(a) whether dr inking water programme in Orissa is progre sing in tune with the Sixth Plan target : and · 
(b) whether, to meet the s i tuat ion ari­s ing out of  escala t ion of costs , the  plan for drinking water has be n reviewed and if so, whether addi t ional financial assistance has been given to the Sta te ? 
THE DEPUTY MIN ISTER IN THE MIN I TRY OF WORKS AND HO USING 1 SHRl  MOHAM MED U SMAN ARIF) : (a) Out of 23 ,6 1 6  v i l lages indent ificd as pro­b lem vrnage i n  Or LSi.a as on l -4- 1 980, 

] 5, 292 'v i l lage have been COHrcd w ith at least one source of a fo dr inking water t ill the end of f'ebruary, 1 9  4 .  Barring S.Jme problem v i llages i n  very i nacc ssi blc areas most of the rema in i ng  problem vi l lage are expect d to be cov · 1 d by Marth , J 985 . 
( b) Water �upply i $  a S ta te  subject anc.J schemes for pro-.. idi ng dr i1 1 ing water in rural area i.lre formu l ,t ted anl.l implemented by the State undL't th1: Min imum Needs Programm in t he . tatc ec.: tor. The Centre however, supplc111ent the e ffor ts  of th Slate by pro, idmg grants  under the en­tra l ly sponsored <.:eel era te<.l Rural Water upply J 'r gramme (A .R . J'. ) Dur iog the S ixth Five Y �ar l' lan ,  lh · greed oul l  y, undl!r t he M io imu 1 1 1 Ne us Programme fQr t he ' talc of 01 h,·a v. as R .. 3400 lakhs.  Under the  A . R . P. ,  · n amou 1 1 L  of Rs . _550 l akh was made avai Jabl ' to  the  S t· le of Or is a as grant - i n-a 1<l c.Juri 1 1g t he pcliod 1 980-8 1 t o  1 983-84. A sum of  R . 450 J a khs was a l  O provided to the State as grant - in -a id under the new C ntra l J nc n 1 ive :cbemes ba ed on pcrformunce f r rura l WJ ICr suppJy �chcme . urt her gran t s  under the A.R.P and 1 he lnceotivc s<..hcme may be made avai la b le to the ta tc of Or issa d ur ing 1 984-85 after the a l loc, L ion for the current year for Sta tes/Un ion Tcrri lor ie  b decided . 

Chandil Dam 

8467 . SHRl  CHlNTAMAN l JENA : W ill the M iaiste:r of lRRluATlON be pl�a · sed to sta te : 
(a) whether it is a fac t  that a l l  the three State Governments  of  Bih�r, Ori'ssa and Wc:;t Bengal have in accordance with the tr ipartite agreement reguested Cen1raJ Govcrnmed't 'to bear the full cost or' f ooc;\ moderaisa.tio� Clµ.ndiJ Dam; 
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(b) if so, the estimated cost; 
{c) the react ion of Government thereto; and 
(d) the reasons for not c learing the pro­ject to save this area from floods and make use of flood water for i rr igat ion ? 
THE MINISTER OF ST ATE O F  THE MINISTRY OF IRRIGATION (SHRI RAM NJWAS M IRDHA) : ( a) to  (c) The State Governments or  B ihar, Orissa :ind  \\'est Bengal have requested the G overnment of India to meet the co t of f lood cont rol component of the Chand i l  Darn of t bc Subaroarek 11a Project i n  accordance w i t h  

the Provisions of the Tri par t i te Agrecmt'nt of 7th August, 1 97_8 . 
The total ost of the hand i l  Dam has been assessed o be Rs. 1 1 5 .88 crores of which the flood cont rol component is about Rs. 33. 30 crorcs to be shared between Oris"a Rs . 30.67 crores and We · t  Bengal Rs 1 .63 crores. 
Flood contro l  being • tale subjc L, 1 he cost of the flood con t rol component of t b0 project wi l l  have to  be borne by t he concer­ned State Governments from thi.!ir funJs. However. effort are in hand to see i f  some loan assistance ould be provided to the State Governments for covering the f lood control component of the project. 
(d) Clarification on some f the points raised by the Advisory Committee of Pla­nning Commission in its meet ing of June 1 982, are yet to be submi tted by t he concer­ned State Governments . 
Propo I to set up a Cooperath·e old Storage in Orissa 
8468. SHRI 

Witl the M in ister pleased to state : 
H JNTAMANl JENA f AG R ICULTURE be 

(a) whether it is a fact that G overnment of Orissa have sent a proposal to N ational Cooperative Development Corporation for drawing up a prospective plan for setting up  of  cooperative cold storages in the State; 
(b) if so, the details thereof and the action taken by Government thereon; and 
(c) the Government•s p�licy in regard to t bliahing cold storages m the country ? 

THE M IN ISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI YOGENDRA. MAKWANA) : (a) and (b) A proposal was received from Orissa Govt. i n  · Apr i l ,  1 982 for the set t ing u p  of 24 cold storages of 4 ,000 tonnes capacity each to be financed by the NCDC with World Bank a ·s is t:rnce. The propo al was exam iot::d by t he G ovt .  in  c nsul tat ion wi th NCDC and t he tatc Govt. was informed that, under t he  World Bank pr  jcct only those States wh ich have s izeable potato product ion of over 2 lakh tonnes, have been taken up and the poss ib i l ity of i nclud ing a cold ·storage scheme for Ori .  sa '-' i lh  World Ba nk assi s­tance could be consi dere d fo te r .  The State G ovt .  was also advi d that if NCDC was a pproa h.!d with suitable viable propos�ls for cooperative cold storages, NCDC could consider financing them under its wn chemc. 
(c) As cooperat ive cold storages are farmer ' organi at ions, the Government's pol icy is to  encourage v iable cooperative cold toragcs f r the benefit of the farmer . 

Sale of Ferti l izers Through Coopcrath•e Societies 
8469. SH R I  H INTAM ANI JENA Wil l  t h e  M in i . t r of AGRICULTURE be pleased 1 0  tate : 
(a) whether it i a fact that fert i lizers are b1.:ing sold to tbe farmers t hrough cooperat ive �u · il!t i  s ; 
(b) if  so, the number of such s cietie functioning in each Stat , particularly in  Orissa ; 
(c) whether i t  i s  also a fact t hat the margin a l l owed by Government is very low and due to that th coopera t ives are losing h� vily in  fcrt i l i z  r t rade ; 
(d) i f  so, whether Government have received any represl:ntation from th-... coope­rati ves to revise the margin to save the cooperat ive soc ieties from ru in;  and 
{e) if so, the act ion taken by Govern­ment i n  thi s  regard 1 
THE MfNISTER OF STATE IN THE M JNlS RY OF AGRICU LTURE (SHRI YOG NDRA MAKWANA) : {a) Y , Sir. 
(b) By tho end of 1982-83, there were 64,645 cooperative fertiliser retail outlets m 
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the country out of which 3 ,  788 were opera­ting i n  Orissa. The State-wise details are gi\icn in · statement I .  

(c) to (e) Some of the Cooperatives had been represen�ing for rev ision in the d istr i ­but i on margins available to them on d iffe­rent varieties of ferti l isers. In this regard a study was undertaken by the Projects & Development (India) Ltd . ,  a Public Sector Undertaking. Pending Report of the Consu­l tants, the d istribution margins were revi sed upwards on an ad-hoc basis from 1 5th August, 1 98 1 .  The Report submitted by the Consultants was considered by the Government and based on the ir  recommen­dations, the d i  t r ibution margins were again revised upwards from 20th May , 1 983 .  A Statement Il indicates the distribution margin available to the Cooperatives prior to 1 5 .8. 1 98 1  from 20.5 . 1983 on ome o f  the major fer­ti l izers. It wi l l  be seen therefrom that d istr i ­bution margins have been raised substantially dur ing the recent past. The pr ices of f erti­l isers were also reduced from 29.6. 1 983 by 7 .5 per cent without any reduction in the d istribut ion margin .  
Statement J 

STATE'-W ISE BREAK-UP OF COPERA­TIYE ERTILISERS RETAIL · OUTLETS 
Sl. Name of States/U.Ts. No .  

1 .  Andhra Pradesh 

Total No .  of Cooperative Ferti l i  ers Re­tai I Out lets by the end of 1 982-83 . 
2203 

2 .  Assam 1025 
3 .  Bihar 3612 4 .  Gujarat 6394 
5 .  Haryana 1 302 
6. Himachal Pradesh 1 3 1 0  
7. Jammu & Kashmir 1 585 
8 .  Karnataka 4635 
9 .  Kera la  1 53 1  

10. Madhya Pradesh 3965 
1 1 .  Maharashtra 6807 
1 2. Manipur 1 24 

1 3 . Meghalaya 322 
1 4 .  Nagaland 5 
1 5. Orissa 3788 
16. Punjab 2545 
1 7. Rajasthan 5420 
1 8 . Tamil Nadu 4Q26 

1 9. Tr i pura 30 
20. Uuar Pradesh b985 

21 . West Bengal 3356 
22. Union Territ r ie. & Others 2775 

----· TOTAL 64645 
...,_.... __ _ 

ST A TEMENT 1 1  
STATEMENT SHOWING PRE-REVISED DlSTR lBUTION M ARGIN AND REVISED DISTRIBUTION M ARGIN EFFECTIVE FROM 1 5 .8 . 1981  AND 20TH MAY, 1983 FOR JNSTI TUTIONAL AGENCIES 

Sl .  No. Product A on 14 . 8 . 8 1  Effective from 1 5 .8 .81 Effect ive from 20.5 .83 
1 2 3 4 5 

1 .  Urea 1 1 5 1 40 1 50 
') DAP 1 40 1 65 210 ..... 
3.  MOP 90 1 1 0  1 1 5  
4. SOP 95 1 1 5  1 30 
5 .  20 : 20 : O(APS) 155 1 90 200 
6. 24 : 24 : 0 1 88 230 230 
7. 1 5  : 15 : 1 5  1 1 2  140 155 
8. 10 : 26 : 26 1 35 165 195 

9, 1 2 : 32 : J 6  1 35 165 190 
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And an and N icobar Administration's Propos I for De-Reservation of Forest Land 
8470. SHRI MANORANJAN BHA­KTA : Wil l  th� M inister of AGRICULTURE be pleased to state 
(a) whether it is a fact that the Anda­man and Nicobar Administration has sent proposals for de-re-servat ion of some forest l and for var ious purposes to meet commit­ment of the Government made pr ior to pa s­ing the Forest (Cori ervat ion ) Act; 
(b) if so, how many such proposa ls have been received, the detail� thereof, area or land required, p lace where it is  required and the action taken thereon; 

(c) whether it is also a fact that in  the i tmplementat ion of the 20-Point Programme, here is a big hi ndrance from the Forest Departmen t  for not respond ing immed iately to remo ·e trees for construc t ion of roads 
and water tanks; and (d )  i f  so, the number of such proposal ly ing pend ing, since when, the name of the scheme and t he act ion taken thereon wi th detail thereof ? 

THE M lNlSTER OF STATE I N  THE M IN J  TRY OF AGR ICULTU RE (SHRI YOGEN DRA M AKW ANA) : (a) and (b) The deta i l  are given i n  t he stat emen t attac­hed. (c) and (d) N o  such case has come to notice . 
TATEMENT 

SI. No. Details of Proposal 
1 .  Land for allotment to settlers in Have lock Island 

2. 

3. 

4. 

Land for allotment to settlers in J i rkatang village .  
Land for al lotment to sett/ crs i n  v i l lage M i le�Ti l ak .  
Al lotment of  forest land to  N i­cobarC!-.C famil ies i n  Li tt le Andaman 

Irrigat ion Potentia l  in Orissa 
847 1 . SH I U  ARJUN SETH J : Wi l l  the Min ister of J H.R IGATJON b\!" pleased to state : 
(a) the total irr igation potent ial i n  Oris a likely to. increa c (in hectare) on complet ion of irrigat ion project undertaken in 1982-83; 
(b) the number or major and medium projects at present under construeti()nin the State; 
(c) what is the States total area i n  hec­tares in cu1 tivable position and under culti .. vation with tlle augmentation· of i�ri.$a t ion potential alongwith the efforts to i ncrease the a.re ; and 

Area in ha .  
1 1 1 . 27 

J5 .26 
50 .00 

200.0( ) 

Remarks 
Propo a l appro, ed and communicated to Anda­man Admin istration on 7 . 3 .84 .  

- do-

- do-

Addi tional i n  form tion wa requeste d  f 1 om An­daman Admi n i st rat iC'n on 4 th J une ' 2 w hich i s  st i l l  awa i ted . The as.e w il l  be consiuercd on r ce i pt of deta i l s .  
( d )  what efforts are b i rig made t o  g ive special attention towards the ext ntion of irri gation fac i l i t ies in backward areas ? . J IE M I N fJ LR OF STA E OF Tl 

M I N I ST RY O l RR lGAl ION (SH R I  RAM N !WAS M IRDHA) : (a) The tota l  i r igation polcntial i n  Ol is n is l i ke ly to increase by 1 36J::12 th .  ha . on compl l i on of the one major project undt:rtaken during 1 982-8'.' .  No medium project wa undertaken during this year. Inf rmamation relating to poten­tial of minor i rrigat ion schemes taken up  duri ng tha t "°ear i s  not available since these are planned, sanctioned and implemented by the State Government them elves. 
(b) 1 0  major and 35 medium projects are at present under construction. 
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(c) The total area i n  _cult ivable posit ion 
in  OrLsa State is over 7500 th. ha . . Accor­
ding to latest l and use statislics ( 1 980.g J ), the 
net area under cuh ivat i on i s  6l O lh . ha .  
whereas the gross cropped area i n  th1: s ta te 
i s  8746 th . h.1. . Th(; corre·pood iog figures 
of gross i rr ig1tcd art.:a and t h  ... net i rr igated. a rea (both prov i i onal) arc 1 7 1 1 1 h .  h 1 .  a n d  
1 21 5 th .  h a .  re ,pcct ively . h e  �umu l a t i ve 
f) ')tCnt ial crea 1ed upto eo of 1 9  2-8J t hrough 
i rrigat ion s ·bemcs in tbe S tate is 2294 t h .  
h .i  . .  Effort a rc hei og m d 1:.  t o  i ncr�a e the 
nrea under i rr i  .lt i n b:t comple t i ng t he cm 
g ing :i..:heme n'l qu ickly a possib le by 
a l locat ing su ft1c ient funds .  

(d)  I r r igat i on  is a S t  t c  ubj ect and 
i rr igat i on  projects a rc funded and implemen ­
ted by the S tate Governmea l t hemsel ves. 
The Cen t ral Government plays l arge ly an  
advisory role .  H wever as far as Central 
Government is concerned,  the fol l owing teps 
have been taken to increase i rrigation faci ­
J i t ie in  backward area : -

( i ) Sub idy i bei ng granted to smal l  and 
margi na l  and t r iba l fa rmers ar varying rates from special project such a 
J RD ,  OPAP, TTD, ere .  for con t ruc­
t i on of uugwe l l  

( i i )  Tbe Cent ral ly spon ored scheme for 
encouragi ng the u e of oon - o nveu t i ­
onal  ources of  energy t hrough l i ft i ng 
devi ces and ,;p r i nk l�r/d r i p  i r ri;  u ion , 
etc. , is i n  operat i n .  U n  dcr th i sche. 
me, subs idy is made avai lable to sma l l 
and marg i nal farmers for solar pumps 
and to sm II and margi nal and other 
farmer for l if t ing devices at vary i ng 
rate . The e scheme w i l l  largely hdp 
the h i l ly and backward a reas. 

Low Product iv l tv  Due to High Acidity of 
. Soi l  in High Land in Ori sa 

8472. H R J  ARJUN SETHI : 
H R T  K.  PRAD HAN ! 

Will the Min ist r of G R rCULTURE be 
pleased to state 

(a) whether Stu.te Go"ernment  of Orissa 
have submi tted aoy info[mat ion regard ing 
the high land i n  Or issa . uffering from Jow 
productivity due to high acidity of Lhe soi l ;  
and 

(b) if so, the deta ils regard ing the reme­
dial measures proposed to be taken by Cen· 

tral Government to save the land from h igh 
acid ity and increase the product ivi ty ? 

THE MINISTER OF ST ATE TN THE 
M JNfSTRY OF AGRICULTURE (SHRI  
YOGENDR A MAKWANA) : (a) Accord ing 
to i nformat i  n submitted by Ori  sa Govern­
ment i n  connec t ion w i th  another quest fon i n  
the current sess ion, so i l s  in  approximate]y 5 
13kh hectares of area i n  the State of Orissa 
uffcr from high acidity. 

(bl A Centra l ly Sponsored Scheme on 
Reclamat ion of Acid So i l s  i n  Compact a rea 
wa-; in operat ion in the State of Orissa from 
1 976-77 to 1 978. 79. Th is scheme was trans­
ferred to State Sector from 1 979-80 as per 
the recommendat ion of Nationa l Develop-
nent Council .  Central assistance of Rs. 
1 6 . 37 lakh was p rovided during these three 
years. Further, the Government of Ind ia  
provi ded a specia l  rel ief grant of  Rs. 75  lakh 
for recla mat ion work in  the ]a t four finan­
c ia l  yea rs beginning from 1980-81 for recla­mat i on work . The subject is  now being 
ha ndled under the State Sector. 

Officers on Deputation in the Ministry 
of Irrloation 

8473. SHRI B. D. SINGH : Will the 
Min i .:; ter of IRRTGATTON be pleased to 
state 

(a ) the number of cases, if a ny, in  which 
dcputat ion ists tn hi  Ministry were sent back 
to the i r  pa rent Sta les but were aga in taken 
on derutat ion a fter a not ional break' 

(b) whether these officers, appointed on 
ad-hoc ba is ,  are bei ng cont inued in b is  
M in istry by giving t llem extensions for 
years: 

(c) if so, whether cont i nuation of the 
deputationists on ad-hoc appointments vio­lates the existing rules prescr ibed by the De­
partment of PersonneJ ;  and 

(d) if so, the reasons for the continua­
t ion of such ad-hoc appointments and what 
steps are contemplated by Governme.ot t o  
rectify the irregularity ? 

THE M l N l STER OF STATE OF THE M INISTRY OF J RRJGATIO (SHRI RAM NIWAS MIRDHA) : (a) There are three 
such cases in  the M in i  try of Irrigation . 

(b) and (c) One of the three officer , 
who e cases are covered under (a) above. is 
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working on regular basi w. e .  f. l st January, 1982. The other officers were appointed on ad-hoc bas i s  on 19 .8 .82 and 9 . 5 .83 respect i­vely and their ad-hoc appointment have been continued t i l l  date. Al l the appoint­ment /extensions have been  made/given i n  consultation with t he appropriat authori t ies/ departments. 
(d) The ad-hoc appointments were made in the interest of work t i l l  the po ts could be fi)led up on regular b, s i � .  Act ion h a  ... already been t aken for fi l l i ng  up  the pu t i;;  o n  regular ba si a n d  the p o  t s  would b .:  filled u o  shortly. Aftar  that  the nd-hoc ar­pointments would be d i  continued . Feed Resources for Live�tock Keeper. 
474. SHRI M ATl GEETA M U K HER­JEE : Wil l  the Min ister of AGRICULTURE be pleased to ta te : 

(a) whether feed resource for l ives tock keepers have not improved much from the Fourth Plan pefi.od through l ivestock num­bers have and ICAR research projects have failed to resolve this problem; 
(b) i f  not, project-w i  e mandate i t!> out ­come and perioJ of operat i on of each wi th funds ut i l ized and where research have bet!n applied giv ing enhancement m J i ,·c tack produce; 
(c) how Government  coordinate requi re­ments of l ivestock fcecing stuffs vi -a-vis }CAR research project s taken up to mee t  those requirements and outcome of each from seventie ; 
(d) what new thrusts C.overnment pro­pose for resolving t he l i vestock feedst uff situation and where wi th names of inst i tu­tions exist ing or pr poc;ed iuic l  t heir leading dentists to  be entrust ed with th i  work ; and 
(e) whether Government propose to constitute a high powered committee to pro-be into this aspect and if not ,  reason therefor ? THE M IN ISTER OF  STATE I N  THE MIN1STRY OF AGRICU LTU RE (S HR I  YOGBNDRA MAKWANA) : (a) to  (e) The information is b ing col lected and w i l l be placed on the Table of the Hou. e. Self -Sufficiency in Commercial Chick Producti on 
8475 . SHRIMATI GEETA M UKHER­.JEB : Will the M in i  ter of AGRlCU LTURE be pl cd to state : 

(a) whether Government had decided to make the country self-sufficient in commer­cial ch ick production; if so, the decision t aken and when and measures taken there­after, year-wi e, v is-a-vis pos i t ion on 1 Apri l ,  
. 1 984 of  annual  commercial ch ick require­ment versus its avai labi l i ty f.rom ind igenous research efforts, separately for egg produc­
t ion and for meat ;  

(b) how long re earch projects for - pro­ducing better commercial ly v iable poultry . t ocks have b en going on, t ota l  expenditure, centre-wi e, yea r-wi e from 1 978- 79 to 1 983-�4 v i . -a-v is  correspond ing year-wi e revenue receipts by sale of eggs of birds and others, separately; and 
(c) whether Govern ment propose to con­st i tute h igh powered committee tJ probe i nto efficiency of input-output relationship  and if so, when and if not ,  the justification there­for ? 
fHE M I N ISTER OF STATE IN THE M I N ISTRY OF AG RICULTURE (SHR I  YOGEN DRA M AKWANA) : (a) The need to  make the country sel f  sufficient i n  respect f poul try breeding stocks through sett ing up f basic poultry breed ing projects w i th in  the country has been receiving attent ion of the M i nis t ry s ince 1 970 and the fol lowing mea­sures have been taken 

( i )  Import of purc l ine poult ry breed ing stocks for tak ing up basic poul t ry b reeding programmes by var ious pri­vate sector organisat ions, was recom­mended by the M inis try during 1 971  ( two organisat ions) ,  1 972 (one organi­sat ion), and 1 976 (one organ isa t ion). . ( i i )  Scient ific breeding pr0gra mme i n  egg type trai ns wa_ taken up i n  three Central Poultry Breeding Farms dur­i ng 1 97 1  and 1 972 and i n  meat type . t rains at the fou rth Cent ral Poultry Breeding Farm i n  197 
( i i i )  Scientific breed ing programme under ICAR coordinated poultry breeding project for eggs and for me t was t aken up from 1970. 
( iv) oreign collaborat ion projects for tak-i ng up bas ic poultry breed ing progra­mme i n  the country i n  egg and meat type �tocks were sanctioned by Go­vernment of India during 1979 (one project), 1 980 (th ree proje ts) and 1 98 }  (ooe project) . 
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(v) Import of pureline poultry stocks was 
exempted from levy of custom duty 
by Government of India during 1981 . 

The year to year annual requirement of 
ch icks by farmers is paimarily based on 
economics of poultary farming which in turn 
is influenced by prevailing feed prices and 
the prices received by producers for eggs and 
table chickens. The annual commercial 
chick requiremen t is est imated around 60 
million female chicks for egg production 
and 60 mi l l ion for broiler production. The 
Central Poultry Breeding Farms have the 
capacity to produce parent stock sufficient 
for production of  bulk of the requirement of 
commercial layer and broiler chicks. 

(b) (i) The scientific breeding progra­
mme was taken up in egg type strains at 
Central Poultry Brecdini Farm, Bombay and 

Hossarghatta (Bangalore) during 1971 and at 
Central Poultry Breeding Farm, Bhubanes­
war (Orissa) from 1 972 and in  meat type 
strains at Central Poultry Breeding Farm, 
Chandigarh from 1 978. The yearwise posi­
tion of revenue expenditure and at each 
farm, receipts from sale of eggs, birds, etc. 
from 1 978-79 to 1 983-84 is given in State­
ment-I. 

(ii) The scientific breeding programme 
under ICAR coordinated poultry breeding 
projects for eggs and for meat was taken up 
from 1970. The position of expe oditure 
and receipts from 1 978-79 to 1 983-84 is given 

. n Statement II and Statement III. 
\ 

(c) No, Sir. A Management Committee 
has recently been constituted to periodically 
review the working of Central Poultry Bree­
ding Farms. 

STATEMENT I 

Farm-w/$� position of Ex�nd/ture and &etJlptJ of Central Poultry Bruding FarmJ 
under Department of Apicu/tur, and Cooperation 

Ex�nditure (.Revenue) 

Name of the Farm 1 978-79 1979-80 1980-81 1981-82 

Bombay 14.99 1 4.52 1 5.03 18 .60 

Bhubancswar 12.23 1 1  .47 1 1 .03 12.93 

Hessarghatta 1 7.07 1 5. 1 8  13 . 50 1 8.91  

Chandisarh 20.93 27.57 30.49 36.08 

Receiots ( frtmt sale of eggs and birds etc.)  

Bombay 12. 18  
Bhubaneswar 1 1 . 1 6  
Hcssarghatta 12 . 14 
Chandigarh 1 1  .38 

1 L67 
1 0.58 , . . 

lS .20 1 

14.32 

10.3 1 
10.01 
1 1 .3l i 

14.7(; , . 
ST AT�MENT II 

, I 

9 .67 
10 . 12  
12.47 
21 :93 

(Rs . in lakhs) 

1 982-83 1983-84 

1 6.23 15 .08 
15.39 1 5.34 

22.04 21 .28 
39.89 41 . 12  

12.90 14.50 
1 1 .34 7.98 
12.55 14.71 
23 . 1 6  29.94 

Centre-wis� position of expenditure In r�specl of �II lndfa Coordlnat�d Research Project 
of I. C. A. 'R. on Poultry Breeding 

Name of the Centre 1978-79 1979-80 1980-81 ' 

Hyderabad 9.24 · 9.44 1 1 .63 

1981-82 

12.09 

(Rs. in laths) 
1982-83 1983-84 

(upto 3 1 . 8.83) 
1 s.og 

J 
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Jabalpur 8. 16 9 . 19  9 .85 1 1 .74 1 2.35 3 .24 
Mathura 1 1 .09 9 .97 1 1 .79 1 0.73 12.35 3 .24 
Agartala 0,95 3 .48 6 .56 1 2.73 1 2.81 N.A. 

Mannuthy 1 1 .62 5 .8 1  6.20 9.45 1 1 . 54 2.87 
Bangalore 6.22 5 . 3 1  5 .79 6.02 8 .53 3 .88 
Madras 6.21 5 .57 - 7 . 1 6  5 .78 6 .89 2.95 
Bhubaneswar 6 .09 4 . 55 6.33 6 . 19  6.52 N.A. 
Ako la 4.03 1 . 39 3 . 1 9  4 . 1 7  12 .78 1 ,54 
Sikkim 3 . 67 7.87 3 .22 3 .20 3 .44 0.45 
Anand 1 .55  1 .53 4.52 2 .24 3 .08 0 .91 
Ludhiana 2 .40 2 .82 6.50 2 .96  2 .90 2 .09 

ST ATE MENT III 
Centre-wise position of receipts u,zder All India Coordinated Project of J.C.A.R .  or, 

· Poultry Breedmg 

(Rs. in  Jakhs) 
Name of the Centre 1 978-79 1979-80 1 980-81 1 98 1 -82 1 982-83 1 983-84 , 

Hyderabad 4 .69 3 .40 2.70 4 .61  3 . 93 3 .76 
Jabalpur 2 .67 3 .50 3 . 10 3 .34 4. 1 6  
Mathura 2 .96 2.34 1 .89 4 .23 3 .58 3 .9 1  
Aga.rtala 0 . 12 ]  0.26 0.29* 
Mannuthy 0.3 1  1 .76 1 .92 3 .85  4 .27 3 . 1 6** 
Bangalore 2 .30 2 .82 2 .86 2.42 2.45 2 . 80 
Madras 2.31 1 . 53  2 .32 1 .59 2. 1 7  1 .ss••• 
Bhubancswar 1 .06 1 .27 0 . 90 1 .27 1 .22 2 .01 
Ako1a 0.03 0 .55 0 .70 0.84 0.91 0 .63* 
Sikkim 0.28 3 .39 0.63 1 .00 1 .63 1 . 50 
Anand 0. 1 3  0 .62 1 .09 1 . 37 1 .57 1 . 35** 
Ludhiana 0.58 0.78 1 .24 1 . 30 2.76 

* Upto 20.3 . 1984 
• •  Upto 29.2. 1 984 
-- Information not ret received from the Centre 

-
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'""� a11� far)�j r� l it ahif � f;irqfur 
�� �t iu �Ar 

8476. gft- f�lqt lllf q;�inf�lfT : cflfT 
._:, 

f�tf ii'fT � Gfflt;r cfiT �qr cfif it f cfi : 
(cfi) �TW� afR f�n�t for�1 it afcfiT(i 

'{� cfillf '!fiJJ it; oRf 1ra f cfia;:) isfi ff T cfi T 
f.:f �fvr � �� r� 1flIT � ar1� 'lfT ar.:rr 
� � � ; 

(@) �T "rf ar,.t il"ft:r) 1fi' cifT.7 if lif � 
ifi{ crcfif�q-cfi 0lfcfterr -t�r � rr( ITT ifTrf�rf 
t mR i1f"T m er1,r iifgo" cfiT+f arar ocfi �arr 
t � fiic;_it it f� \JflltlfT ; 

( IT) ll fG" �t, ffT cfliT � "{�n: 1fi' qJ� '3'rf 
�t�) cfit ��T cfi\� � il"T� it lfil{ llT\Jfi=fT 
fcr,ff�T�Jrr � or)� �fc{ ij_t, a) i:l1if ncn ; ar1� 

( f;j ) �r� rf �T er) �if> iflJT cfln. VT �? 

f��Tf �� 'fi' �T� if�T ( "lt �Tif 
.fii�« miri) : {rfi) « {'El") ,�r �cfif�cr cti'r 
�T "(tt � � �m � er� �� G"T �rttrir I 

Seeds Control Order 
8477. SHRI HARIHAR SOREN : Wil l  the Minister of AGRICULTURE be plea­

sed to state 
(a) the date from which Seeds Control Order issued under the Essential Commodi­ties Act, become operative ; 
(b) the main purpose of issuing such Seeds Control Order ; and 
(c) the details of the various aspects of 

the Seeds Control order issued under the Essential Commodities Act ? 

THE MINiSTER OF STATE IN THE M\NISTR Y OF AG RI CULTURE (SHRl YOGENDRA MAKWANA) : (a) The Seeds (control) Order, 1983, came into effect from the 30th December, 1 983 .  

However, certain private seed growers and Seed Association filed Civil Writ Pct-' titions in the Delhi and Madras Higb 
Courts against Government's declaration of seed as Essential Commodity under Essen­tial Commodities Act, 1955 and promul&a-

tion of Seeds (Control) Order, '1983 . JbC Madras High Court dismissed the writ ,  but Delhi High Court bas granted the stay order . Application bas been made in Supr­eme Court for vacation of the order of Delhi High Court. 
(b) The main purpose of the Seeds Control Order 1 983 is to ensure equitable d istribu­tion and quality control of seeds. 

(c) The important aspects of the Seeds (Control) Order, 1 983 are as follows : 
(i) Anybody deal ing with seeds will have to register bim�elf with the State Government. The appl ication 

form, reg istration form, etc . ,  have been prescribed in the Order ; 
(i i )  The val idity period of the registra­tion certificate will be· for 3 years from the date of its issue ; 

( i i i) Every dealer or organisation sell ing seeds will have to display the stock and prices of vari ous kinds of seeds dealt wi th by the dealer every day in the place of his business ; 
(iv) Every dealer wi l l have to issue a cash memo to the purchaser ; 
(v) The CootroJJer of Seeds who will 

be appointed by the Government of India wi!J have the power to regulate the d is1ributioo of seeds ; 
(vi )  The State Government will appo)nt Inspection Officials (Enforcement Officials) ; 
(vi i) The violation of the qual i ty and standard will result in puni�hment varying from the cancel lation of the registration certificate, of sc-izure sto­cks,�imprisonment, etc. ; 
(vi i i) Time limit for submitting the report of seed testing by a Notified seed testing laboratory bas been pres­cribed ; 

(ix) Each · dealer wi l l  have to sµbmit periodica l returns as prescribed by the State Government.  
Fishing Jetty at Cbudamani in Balaso.re District 

8478 . SHRI CHINTAMANI PANI· GRAHi : Will the Minister ot AGRICUI.,. TURE be plased to state : 
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(a) whether Government of Orissa had &ubmitted a proposal for construction of Fishing Jetty at Chudamani in Balasorc dis­trict of the State ; 
(b) if  so, the steps taken by Government 

to expedite the implementation of the propo­sal; and 
(c) tho details thereof '! 
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI YOGENDRA MAKWANA) : (a) Yes, Sir. 
(b) and (c) A Scheme for a Fishing Jetty at Chudama.ni of about 79 metres, with other ancillary facilities such as water supply, electricity, at an estimated cost of about Rs. 14 lakhs has been sanctioned in March, 1984. 

Forest Land and Trees in . Madhya Pradesh 
8479. DR. VASANT KUMAR PA ''DIT : Will the Minister of AGRICULTURE 

be pleased to state : 
(a) the total area of forest land and the number of tress in Madhya Pradesh as on 31 December, 1983 ; 

(b) the number of deforested trees felled under various categories in Madhya Pradesh during 1980, 1 98 1 ,  1 982 and 1 983 
. (c) the area of forest land brought under afforestation during the l ast four years and the percentage of  success i n  growing new trees thereon; 

(d) whether Madhya Pradesh has s tarted the "Innovative Scheme of Social Forestry"; ' ' if so, the detail£ of the scheme and the achievements made so far ; 
(c) the number of beneficiaries and the total area of land brought under the ' 'lnno­vati\e Scheme of Social Forestry" in the Districts of Rajgarh and Gune in Madhya Pradesh ; and 
(f) when this scheme will be applied to th District of Vidisha, which is r ich in forestry 1 
THE MIN STER OF STATE IN THE MINE RY OF AGRICULTURE (SHRI YOGENDRA MAKW ANA) : (a) The total forest area of Madhya Pradesh is about 15.54 million hectares. 

(b) The volume of timber obtained from felling of trees in the years 1980, 1981 and 1982 is given �low 
Year Timber (Thousand M3) 1 980 1 597.00 

1981 1700.00 

1982 1690.00 

Information on number and the trees actcally felled in these years of the volume of timber removed during 1 983 is not readily available. 
(c) Year 

1 980-81 1981-82 1 982-83 
1983-84 

Area planted under different  plantation schemes (in hectares) 
23,600 

20,360 1 5,882 
24,631 

About 80% of the trees planted are reported to have survived. 
( d) No scheme wilb the title ' "Innova­tive Scheme of Social Forestry" has been taken up .  
(e) and (f) Question do not arise. 

PropQSa]s Regarding Increasing tbe House Buildina Adl'aoce 
8480. SHRI MANOHAR LAL SAINI : 

Will the Minister of WORKS AND HOUS­ING be pleased to state : 
(a) whether there was a proposal before the Government to increase the house build­ing advance limit ; 
(b) if  so, has any decision been taken ; 

and 

(c) if so, will a copy of the order so issued be laid on the Table of the House together with house building advance rules ? 
THE DEPUTY MINISTER IN THE MINISTRY OF WORKS AND HOUS�G (SHRI MOHAMMED USMAN ARIF) : (a) and (b) Yes Sir. 
(c) 'A copy of the orders is laid on the Tab!e of. the House. Placed in  l ibrary ste No. LT- 8718/84.) Amendment to ' House Buildina 1 1

Advance Rules on the lines of. th orders will be issued in due course. 

I 

I 
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q� q 'IR11r � "19' 'flt m"ffl111 fflV 
fi:l'l11f rm .;�1q1 

848 I .  liff iftat �t '"� o .. m1 : 
cflfT ..-m a'h: ifl1Tf�lfi 'Jf a' lT�T lf� iRJA" 
'In' cfiqf cfi�it fcfi : 

( cfi ) rt'11"T� it :qr� cfiT fcficr=fT \j'�f­
G'i �6JT t aTI"{ �«if f i:ficr=fT �«ff ;;rt� 
�� f ifizrT '11"T�ill ; 

(� ) Cf;j[Taf � ,:f lcf(-1 � �cf'T �� crvrr 
ifTufT"{ � ffl -cflrf � ; 

(� ) �, rm crrrr cr"-fl � �Rl"rf Cf;jflif 
it ffA � .J1lil"{ �"{Taf � ul"Fl" 3l'h: �� 
ltltlf .; � if; ifiT� �(1'l"lft i:fiT � � ; 

( 'iif )  ;fr�H:rr it zr� �.:r f lti� � � 
�=qr �r ; 

(s- )  f�rrr �r cti1 ;fit;niJt ctiT ift; 
off"{ 

( =q- )  ur cfiT<r if ? r�cr;ft �rf rr 
gi ? 

{�"fff'1"1fil �+l'T1f ij ff�T l'fl11' 3l1''{ if11f­
ttlfi �� �m11 it � q!il't ( •r o � o � o 
a\j{1�1 �T• ) : ( i:fi} 1 983-84 4 cr'1frif if 
45-36 �r\CT �Tc:"{t c:rr ( arf.=a-ir ar�ii-rif) 
=cfT� if\"T �T�rf �;r cliT af�iflrf � I ��ir 
�, 1 6, 4- 1 984 aif\ 22,50 �f� ii)eU e'il 
�crr =qr� CFfi� fi:filfT �QT �a-rzrr iifTcH 
� I  

ft.r(( 220.65 �. �fer ffcl'!lif, iffflrr � it' 
fu� 233,85 �· ar)"{ if� . il"ftlfT � $ 
f� 242.20 w� srfcr fifclZlif fii11ff«1 lf>1 
� llfT I �q- ii �q'if if;' lql'fi' ii Nii < lWI' 
�"{, 1 98� arsilif, 1984 � ", <M .�r'il'­
� 1mtt fcfifirr � f lwl{{ 250.00 lqit it 
275.00 �- srfu fif� iti" it:.J hrn1.f� 
?t I 

( 11') cf "fr�· it A0it" ffiif �'ll it,- � (I if 
t'filt +ft 'ff Hnrrn- �if ;fi{-JJ1f if� fcRr 1flJT 
� �fifirf �� l:ifc:-zrr f�f;r 'fiT 'fR if� 
fttilIT �T t I 

{f.T) � c�) �·iffl' � � it  � 
� .;@ � I 

Coordination Officers in CPWD 
8482. SHRIMATI GEETA MUKHER­JEE : Will the Minister of WORKS AND HOUSING be pleased to state : 
(a) The Superintending Enainccrs of C.P.W.D. in  Delhi who are coordination offi­cers for work charged staff ; 
(b) the categories of posts for each of them is the coordination officer ; 
(c) whether the revised seniority lists u on 1 January, 1984 for the workcharaed staff have been prepared and circulated by all thes Suprintending Engineers ; and 
(d) if not, the reasons therefor ? 
THE DEPUTY MINISTER IN THE MINISTRY OF WORKS AND HOUSING (SHRl MOHAMMED US·MAN ARlF) : (a) and ( b) As per statement enclosed. 
(c) No. 

( \Cl" )  1983-84 fqqQf.=( lf)fl"J:f cf; f�({ (d) Seniority l ists as ori 1 . 1 .84 are under tf'1f"Tif ir =err� cfi' forc:t �cft �� ffi�T{Uf iri' preparation.  
STATEMENT 

Tbe list of Supriatendiog Engi neers of CPWD in Delhi who are coordination officers for work.charged staff alongwith the categories being cooridinated by them. 
Suprerinteoding Engineer 
1 .  Sup�rintending Engineer, Delhi Central Circle-I 

Categories being coordinared by him. 
1 .  Plumber. 2. Asstt. Plumber. 3. Mate. 4. Sewerman (W.C.) 

I 

• 

-
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2. Superintending Engineer, Delhi Central Circle-II. 
3. Suprintcnding Engineer, 

Delhi Central Circle-VI .  

4. Superintending Engineer, Delhi Central Circle-IX. 

5, Director of Horticulture. 

6. Superintend ing Engineer, Delhi Central Electrical Circle-I . 

7 .  Superintending Engineer, Delhi Central Electrical 
Circle-TI. 

APRIL 23 , 1984 

5. Tailor 
1 .  Beldar 

1 .  Asstt . Mason . 
2. Mason. 3 . Bandhani 4. Bhist i . 

5 . Gharami .  6 .  Stone Cutter . 
1 .  Carpenter. 2. Asstt. Carpenter. 3 . Painter. 
4. Asstt . Painter. 5 . Upholsterer. 6 .  Caneman. 7. Syce 
1 ,  Head Gardener . 2. Floral Decorator. 3 .  Chowdhary. 4. Senior Mal i .  5 . Mal i .  6 . Bullockman. 
1 . f'oreman (ACR) 2. Sr. Mechan ic (ACR) 3 . Mechanic (ACR) 
4. Serviceman , 5 ,  Foreman (E) . 
6 .  Electr ician 
7. Wireman 8. Asstt. Wireman 9. Operator 

IO. Asstt. Operator 1 1 , Fitter. 
1 2." Asstt. Fitter 1 3. Lift Mechanic 

1 .  Foreman (E ). 
2 .  Electrician. 
3 .  Lineman. 4. Asstt. Lineman. 

S .  Cable jointer. 
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S. Superintend ing Engineer, 
Delhi Central Electrical 
Circle-IV. 

9 .  Superintending Engineer , 
Delhi Central Electrical 
Circle-VI. 

10. Superintending Engineer, 
Delhi Central Electrical 
Circle-VII. 

o,,er Time Allowance To Work Charged 
Staff Of C. P.W.D . 

1 .  Armature Winder. 
2. Asstt. Armature Winder: 
3 .  Boi ler Foreman·. 
4. Boilerman. 
5 .  Asstt. Boilerman . 
6. Stoker . 
7 .  Operator. 
8 .  Asstt. Operator. 
1 . Khallasis, including those on l ifts and 

Air conditioning side. 

1 .  Foreman (Mech.) 
2. Sr. Mechanic. 
3. Sr. Operator. 
4. Mechanic. 
5. M.L. Driver. 
6. R.R. Driver. 
7. Pattern Maker. 
8. Welder. 
9. Turner 

1 0. Moulder 
1 1 .  Fitter 
1 2. Tinsmith 
1 3 . Blacksmith. 
14. Asstt. Mechanic. 
15. Asstt. Fitter. 
16. Asstt. Turner. 
1 7. Asstt. Welder. 
18 .  Asstt. Blacksmith 
19 .  Asstt. Tinsmith. 

l imitation is applicahle on the staff working 
in these workshops ? 

8483 . SHRIMATI GEETA MUKHER­
JEE : Will the Min ister of WORKS AND 
HOUSING be pleased to state : 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHR1 MOHAMMED USMAN ARIF) : (a) and (b) Yes . (a) whether it is a fact that the workchar­

ged :itaff of C.P.W.D. are enti tled to overtime 
a llo�ance under the Minimum Wages 
Act and the Factories Act; 

(b) whether it is also a fact that limita­
tion of overtime · work as laid down under 
Section 64 of the Factories Act, is appl icable 
where overtime wages are paid under the 
Factories Act; and 

(c) if  so, the names of workshops of the 
C.P.W.D.  which are registered under the 
Factories Act, and whether the aforesaid  

(c) Tbe information is being coJI ctcd 
and will be laid on the table of the Sabha . 

Use of Hydrochloric Acid In Cleanln1 
Galvanised Pipes of Air Condltiohlng 

Plants� 
8484. SHRI A. NEELALOHITHADA­

SAN NADAR : Will the Minister . of 
WORKS AND HOUSING be. pleased to 
state : 

(a) whether it is a fact that hydrochloric 
acid i s  used in cleanina plvani1ed pfpea of 

• 

. . 

• • 
• 
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air conditioning plants of important Government buildings including Parliament Hou5e; 
(b) who authorised the use of hydroch­loric acid for cleaning galvanised pipes ;  whether a copy o f  the order will b e  laid on the Table; 
(c) the quantity of acid used i n  cleaning air condition ing plants installed i n  the Parliament House and other buildings i n  1983 with a break up of each building indica­ting capacity of plants and acid used; and 
(d) whether it is a fact that acid c Jcaning " caused explosions (bursting) of p ipes etc. , while the acid  was beinp: circulated i n  the pipes involving important Government buildfnas ? 
THE DEPUTY MINISTER IN THE MINISTRY OF WORKS AND HOUSING (SHRI MOHAMMED USMAN ARIF) : (a) to (d) the information is being coJlected and will be placed on the Table of the Sabha. 
White Wubing And Palnttn� By 'M' 

Division Of € .P. W .D. 

8485. DR. A.  U. AZMI : Will the Minister of WORKS AND HOUSING be pleased to refer to the implementation report to the assurance given to U nstarred Question No. 4582 dated 22 August, 1 983 regarding pool ing of tenders for whitewash­ing and painting by ' M' Division of CPWD and state : 
(a) whether by now the matter bas been enquired into and if  so, the findings thereof and details of action taken thereon; 

(b) whether it i s  a fact the quality of work done generally is not satisfactory and 
if  so details of steps taken to improve the • existina state of affairs in the maintenance work; 

(c) how many quarters have been painted in 19!B and upto ht April ,  19M; and 
(d) whether all the quarte_rs in sector-I R. K. Puram, New Delhi will be painted fully by the end of this year and i f  not, reasons thereof 1 
THB DEPUTY MINISTER IN THE MINISTRY OF WORKS AND HOUSING 

(SHRI MOHAMMED USMAN ARIF) : (a) and (b) The matter i s  sti l l  being enquired i nto. 
(c) 580 quarters were pai�ted during the the Year ending 3 1 . 3 . 1 983 and 279 quarters during the year ending 3 1 . 3 . 1 984. 
(d) Yes. 
Gap Between Demand And Supply of Fertilizeris 
8486. DR . VASANT KUMAR PAN­DIT : W ill the Minister of AGRICULTURE be pleased to state : 
(a) the gap between demand and supply of ferti l isers of various types in the country ; 
(b) whether i t  is a fact that such a gap is having adverse effect on our agricultural production; and 
(c) the measures proposed to fill the gap and by what date gap is likely to be covered ; add 
THE MINISTER OF STATE IN THE MINISTRY . OF AGRICULTURE (SHRI YOGENDRA MAKWANA' : (a) As against targetted consumption requirement of 72 lakh tonnes of f erti l iser nutrients during the year J 983-84) the indigenous production was 45.22 Jakh tonnes of nutrients (estimated), the opening stock as on 1 st Apri l ,  1983 was 8 .90 lakh tonne� of nutrients with indigenous manu­facturers and 1 0.95 lakh tonnes of nutrients of important ferti l isers .  ln addition , about 1 3 .50 lakb tonnes of imported fertil iser nutrients were received during 1 983-84. The availability was thus well in  excess of the demand. 
(b) and (c) No, Sir. The gap between requirements  and indigenous availabili1y is adequately covered through imports .  Efforts are also being made to augment indigenous production through improved util isation of existing capacity and install ing "additional capacity for Nitrogenous and Phosphatic ferti lizers. However. ,  no target date has been fixed for self-sufficiency i n  respect of these fertiJ izers. The requirements of Potassic fertilizers win continue to be met enttrely through import . 

12 hrs . 
SHRI SATYASADHAN CHAKRA-BORTY (Calcutta South) : Sir, I have given 

!I 




